
CENTRAL ADMINISTRATIVE TRIBUNAL 
CAL CLJTA BENCH 

CALCUTTA 

O,A, 864 OF 1996 	 DATE OF ORDER1.04,05• 

Present: Honbie Mr. Justke E. Panigrahi,Vice-Chairman. 
Honbie Mr. N.D. Dayal,Adminisfrative Member. 

Shea Nandan Prasad 

-versus - 

S.E. Railway 

For the applicant 	: None, 
For the respondents 	: Mr. S. Chowdhury,counseL. 

ORDER 

PER JUSTICE B.PANIGRAIII, VC 

When the matter is taken up today, none appeais for the 

applicant an call However, Mr. Chowdhiny, id. counsel appealing 

for the respondents is present Since it is a case of 1996 therefore, it is 

presumed that the app&ant is no longer interested in pursuing his 

case. Accordingly, the applica lion is dismissed for dthult without 

costs. 
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